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advantages from these.

9.  The techniques of shifting culti-
vation which tribals have been
using for generations should be
curbed to prevent soil erosion.

10. In social forestary programmes
care should be taken to plant
such species which have adirect
use and benefit to the tribal
population.

11. Tribal population should be in-
volved in policies, Planning and
implementation of programmes
targeted at their development.

Seminar on Women
SHRI G S. BASAVARAJ:

SHRIMATIBASAVARAJESH-
WARI:

7682.

Willthe PRIME MINISTER be pleased to
state:

(a) whether a Seminar on women was
held in Jaipur recently;

(b) if so, the issue discussed;

(c) whether the participants have pro-
tested for the compartmentatisation of the
creative activity reserved for women; and

(d) if so, the details thereof?

THE DEPUTY MINISTER IN THE DE-
PARTMENT OF WOMEN AND CHILD
DEVELOPMENT IN THE MINISTRY OF
WELFARE (SHRIMATI USHA SINHA): (a)
Government of Rajasthan have not held any
Seminar in Jaipur recently.

() to (d). The question does not arise.
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Setting up of a Bench of Administrative
Tribunal at Trivandrum

7684, SHRIA. CHARLES: Willthe PRIME
MINISTER be pleased to state:

(a) whether Government propose to set
up a bench of the Central Administrative
Tribunal at Trivandrum; and

(b) if so, when and the details thereof?

THE PRIME MINISTER (SHRI VISH-
WANATH PRATAP SINGH ): (a) No, Sir.

There is already a bench of the Central
Administrative Tribunal at Ernakulam, which
is the seat of High Court of Kerala having
jurisdiction over the State of Kerala and
Union Territory of Lakshadweep.

(b) Does not arise.
Assistants in Central Secretariat Cadre

7685. SHRI GOVIND CHANDRA
MUNDA: Will the PRIME MINISTER be
pleased to state:

(a) the number of Assistants working in
the Central Secretariat Cadre and whether
they are treated as Group 'B’ officers;

(b) if so, the names of other ministerial
and executive posts in Group ‘'C' getting
higher pay scales than Assistants; and

(c) the steps taken by Government to
remove the anomaly?

THE PRIME MINISTER (SHRI VISH-
WANATH PRATAP SINGH): (a) The num-
ber of Assistants of the Central Secretariat
Service working in the participating Minis-
tries and Departments of the Government of

‘India was about 4460, as on the Ist May,

1989. They are treated as Group ‘B’ Officers
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in the pay scale of Rs. 1400-2600.

(b) In the Central Secretariat Stenogra-
phers' Setvice (CSSS) and Central Secre-
tarial Clerical Service (CSCS), none of the
Group ‘C’ employees is carrying a pay scale
higher than that of Assistants. There are,
however, posts in various subordinate offi-
cer like those of Inspector of Central Excise,
Sub-Inspector of Police and Staff Nurses
which carfry a pay scale of Rs. 1640/2900
and classitied as Group 'C' posts. The duties
and responsibilities of these posts are differ-
ent from those of Assistants.

(c) They pay scales are based on the
recommendations of the Fourth Central Pay
Commission taking into account the qualifi-
cations, the duties and responsibilities at-
tached to these posts and other relevant
factors.

[ Translation)

Preservation of Black Deer

7686. SHRI SHEO SHARAN VERMA:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether species of black deer in the
country are facing threat of extinction:

(b) if so, whether any survey has been
conducted in this regard and if so, the details
thereot;

(c) the estimated number of black deer in
the country in 1980 and the number thereof
in January, 1990;

(d) the steps being taken by the Govern-
ment 1o preserve and increase their number;
and

(e) i not, the reasons therefor?
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THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) to (c) The estimated
population of blackbuck has increased from
about 23,000 in 1982 to 43,500 now. Thus
the species is no more facing threat of ex-
tinction in our country.

(d) Steps being taken to preserve and
propagate blackbuck include :—

(i) Blackbuck has been included
in Scheduled-| to the Wildlife
(Protection) Act, 1972, thus
giving it maximum protection
under law.

(ii) Nafional Parks and wildlife
sanctuaries and closed areas
have been established under
the Wildlife (Protection) Act,
19721to afford protectionto the
blackbuck and its habitat.

(i) Trade and commaerce of black-
bukc and products denved
therefrom, are prohibited.

(iv) Centrally sponsored schemes
have been launched for the
protection and developmaentof
national parks and sanctuar-
ies including those containing
blackbuck, and for control of
poaching and illegal trade in
wildlife.

(v) A Centrally sponsored scheme
for engendering public aware-
ness and involvement in na-
ture conservation, includingthe
presetvation of species lika the
blackbuck has been initiated.

(e) Question does not arise.



